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Sugar Quota lOr Exportinl' Countries 
lD. 1981 

*524. SHRI P. M. SA YEED: 
SHRI GHULAM RASOOL 

KOCHACK: 

Will the Minister of AGRICULTUR ~J 
be pleased to state: 

(a) whether it is a fact that sugal 
quota far exporting countries in 1981 
may continue to be suspended as th~ 
international price is likely to rule 
high; 

(b) if ~O, whether the factors res-
ponsible are the fall in (production of 
various countries; and 

(C) whether this will also result in 
lower availability in the international 
market? 

TnE MINISTER OF AGRICULTURE 
AND' RURAL RECONSTRUCTION 
(SHRI BIRENDRA SINGII RAO): (a) 
Under the International Sugar Agree-
ment-1977 export quotas are suspend-
ed when the prevailing prices cross 15 
U.S. cents per lb. THe pric~s are pre-
sen.ly ruling at substantially higher 
levels. If the prices similarly remain 
above the level of 15 U.S. cents per lb. 
in 1981 also, then it will result ;n 3US-
pension of export quotas in 1981 as 
well. 

Cb) Yes, Sir. 

(c) Normally it may result in lower 
availability. The present high ")rif:'es 
in the sugar international market how-
every, may encourage some of the 
exporting countries to improve on their 
sugar export efforts and the suga r • 
availability in the international mar-
ket may not be lower at the expected 
prices. 

Target of FOOd PrOduction in Drought 
Hit Orissa 

*525. SHRI CHINTAMANI PAN I .. 
GRAHl: Will the Minister of AGRI-
CULTURE be pleased to state: 

(a) the target of food production 
fixed for Orissa for 1980.·81 out of 
135 millioIlfJ tonnes tarlet ftxad for 
the whole country; and •• 
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(b) how this is to be achieved in 
Orissa when the State is in the Irip 
of drought again? 

THE MINISTER OF AGRICULTURE 
AND RURAL RECONSTRUCTION 
(SHRI BIRENDRA SINGH RAO): (a) 

The food lJToJuction target fixed for 
1980-81 by the Planning Commission 
for Orissa is 6.63 million tonnes against 
the cuuntry's tarJ:iet of 1~5 million t("ln-
nes. 

(b) MeteorologIcal reports indIcate 
that rainfall has ben widespread dur-
ing June 1H80 all over Orissa favour-
iog ag;ricultural operations. Taking 
advantage of this situation, the foori-
grains production target for Orissa is 
propo-,ed to be achieved Ly the Stdte 
by:-

(1) RaIsing the area under Righ-
Yielding Varieties from 10.0 lakh 
hectares In 1979-80 to 16.5 lakh hec-
tares dllring 1880-81. 

(H) Cordinated eftorts for lull Ut1-

lisation of irrigation facilities, in. 
creased use of fertilisers, adequate 
supply of inputs and strengthening 
of extension educCltion. 

(iii) Implementing a communIty 
• nursery programe of rise over 2200 

hectares at a cost of Rs. 22 lakhs. 

(iv) A Centrally Sponsored Scherne 
on intenSive programme for develop-
ment of pulses is in opel'ation in 
two districts. The scheme aims at 
demonstrations on farmer's fields~ 
provision of training for farmers and 
extension workers; production of. 
Rhizobium cttlture; strengthening of • the 8ee<:\. production arrangements; 

and expansion of plant protection 
measures. 

Extension of periOd tor Sugar 00-
operative Factory, Visakbapatllam 

*526. SHRI V. KISHORE CHANDRA 
S. DEO: \Vill the Minister of A.GRI-
CULTURE be pleased to state: 

(a) whether the Government have 
received an application to extend the 
period of construction of Cooperative 
Sugar factory at Kothakota in Visa-
khapatnam District in Andhra Pra-
desh; 

(b) if so, the action taken thereon; 

(c) whether the Government 'lre 
considering extending any financial 
assistance to the said sugar factory 
in view of the sugar shortage; and 

( d ) if so, the details thereof? 

THE JVLiNISTER OF AGRICULTURE 
AND RURAL RECONSTRUCTIO!'T 
(SHRI BIRENDRA SINGH RAO): (a) 
Yes, Sir. 

(b) The va~idity 

licence has been 
30-6-1981. 

(C) l\}o. Sir. 

(d) Does not arIse. 

period of the 
extended upto 

News item "ChaOs in Telegraph offices" 

*527. SHRI P. K. KODIYAN: Will 
the Minister of COMMUNICATIONS 
be pleased to state: 

(a) whether Government's atten-
tion has been draWn to the news item 
appearing in the Indian Express dated 
18th June, 1980 regarding chaos in 
Telegraph omees; 

(b) if 80, the details thereof; and 

(c) whether Government have made 
any enquiry into the allegations? 

THE MINISTER OF COMMUNICA-
TIONS (SHRI C. M. STEPHEN): (a) 
Yes, Sir. 

(b) and (c). A statement is placed 
on the table of the House. 




